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TION OF STATE GOVERNMENT SECURITIES ‘

The following State Governments have offered to sell stock by way of auction,
for an aggregate amount of 14,800/~ Crore (Face Value).

FORM

(Under Regulation 6 of the Insolven
{Insolvency Resolution Process for Corporat
IFOR THE ATTENTION OF THE CREDITORS OF WS BLACKIERWWERSEAS PQNA'IE I.MI'IED

S RELEVANT PARTICULARS
1.|Name of Corporate tor BLACKBERRY OVERSEAS PRIVATE LIWTED
12. Date of incorporation of mrpnrale dablor| 14,05.2010
3, |Authorily under which corporale |Registrar of Companias: Delni |1

deblor is incorporaled / registered |Under the Companies Act, 1956
4. | CA]I)] ate Identity No. | Limited LIEDI\IY CIN: U51909DL2010PTC329742
dentfication No. of caorale debior

1 1ES & LIMITED
CIN : LET120HR1080PLC039125

REGD. OFFIGE: Rider House. Ground Flaor, Plot No. 136, Sector-44, Gurgaon-122003
Phone ; +91-1 1mn¢5mm§m¢

Websita:

0 o VOTING
NOTICE is eredy glven that té d6th Annual Genaral Mesting ("AGM") of e Membars of
Aravall Securities & Finance Limited vl be hesd on Saturday, July 04, 2026 at 12:00 Noon|
1) through Video Conferencing (*/C*jiOther Audio Visual Means (OAYM), o fransact thel

IILLL
LIMITED
CIN No.: L65990MH1985PLC038164
Regd. Office: Empire House, 214, Dr. D N Road,
Ent. A. K. Nayak Marg, Fort, Mumbai - 400001.,

Tel No. 91-22-22071501 (B Lines) Fax No.: 91-22-22071514
Email ID: investorsgrievance@weizmann.co.in, Website: www.weizmann.co.in
NOTICE

o | |5, Address of the togslerad oo and | Feglrd i -1, Norlh Squere Mal, Nata| - [ousinssses asset out imnthe Nolica converiing the AGH,
(LD {1 ) of Gorporate cetion s cs er s Det, Dot ndo Y00 (1, AGAN i b hl Hroug VKAV in coafanc i th agplcabie proisos o (For attention of the Equity Shareholders of the Company)
i State/UT s Tenure (Year) Type of 6. nshency cormencamer e espet of cpes o 1.06.2008 (Copy of Ordarreoshed on 05.062026) Mandatory transfer of equity shares lo Investor Education and
No. raised Auction 7. | Eslimeed o 7 2026 ) \;:.a cusrmg D:M:a!ms and Disclosurs Hwnlrem!s) Regulalons, zms [SEBI Listing] Protection Fund Authority ("IEPF Authority")
.| Nerne and regisraion amae offhe insch Name- Ms, Bh al pulations) and the ey i i i
o e e SRR | L e T Ui ey g s e Sor 24 ot 0
1. | Bivar 1600 zRe'issue of 7.92% B"‘a’;gs Prico o st 1 Bl ) e o e The Regstera 072 9752 L 4ng Refuna) Rules, 2016 (‘the Rules”) the Equity Shares of the Company in
: 1 April 15, Basi . i i i i i
05v issued on April 15, 2026 | Basis FA VBIId ueatoa 101212076 i compiatce Wit he faresaxd Groutars, The Nolice of AGM snd the Anvual Repait or e respect of which the dividend has not been paid or claimed during the
Re-issue of 7.37% Chhattisgarh Price al 1 be usad for corraspendence| sant Vihar, Delhi 110057 Finsnizal Year snied March 31, 2026 bavs bsen sent onfy trough elesionic mods to hoss past seven consecutive years from 2018-19 shall be transferred by the
500 $GS 2031 issued on April 15, | - LB i Fsion st F-"'ﬂ‘ e i the . The Notie off | Company to the Demat Account of IEPF Authority.
2006 | BoSIS 4GH and Annaal Report ate also avallabla on the websia of the Company at] fin accordance with the procedure prescribed under the Rules, mmvmual
2. |c aravaksecilies com, on the viedsite MESE Limieg at and on thel eing sent their latest.
Re-issue of 7.83% Chhattisgarh . subrsection IG com,
500 5GS 2040 issued on Aprl 15, | 1C by fhe interim resstuion Pm‘“iﬂﬂal who has not with respect to the Equit
issuedon Aprl 15, 1 g i 3 Names of Insolvency Professionals idenied| Not Applicable NOTICE s urber given pursuant fo Secban 1 ““"’ Comparies et 2013 and anpicabla fuss| | during the past seven years from . Y, 2018-19 and whose shares are liable to be
2026 o ﬁmmm'ﬂ%ﬂm of crediiors| Feaiater of Campany shall | yrancferred to IEPF Authority. The Company has uploaded the details of such
Yield 8. e o kit shareholders and their equity shares due for transfer, including their Folio Nos.or
1500 11 d i |pupose ol Ihe AGH. ore I y k Sfer, A
| [— Basis inged gt | INOTICE is also hareby given pursuant o Secion 108 o te Companies Act, 2013 read vith Ruie DPID - Client ID qe_lal  on its w_ehslle WWVLWeiZMann.co.in. The sha_mholders
d i Yield Notica is mny gwen that the anlunal C#many Law Tribunal, New Defii Bamh CouttVInas| {20 of the Companies (Management and Admnistration) Ruses, 2014 and Reguiation 44 of he] | 3¢ requested to visit the website in order to verify the details of the equity shares
1000 1] gasi omﬂ il of o C S e vy i B o m’gﬂmﬁ SEB! Listing Reguiaticns, that o acilty liable to be transferred to the IEPF Authority.
asis SEAS i MnﬁS’EASPRM'?E’f\ y of ’ inrespectof In case the Company does not receive any valid claim from the concemed
4 Jammu and 500 25 Yield 18062026 mentenss agais| Enky o 10 el shall Ity 01, 2026 at B:00AM. {1ST)ang| | shareholders before 7" September, 2026, the Company shall with a view to comply
* | Kashmir Basis L’rﬁﬁ%ﬁﬂgﬁ gmwﬁwﬁf \ml‘m m\:ii'"\_‘pmuf by electronic means aiso.| [shallandon anay Juy 03, 2026 3t 5.00 PM. (ST} Tha femate &-voling module stall hereatted | with the Rules, transfer the shares to the IEPF Authority by the due date by following
w00 | ResSue o 7.60% Korala SGS | Prie || meens. Submis s; ;a;‘uae or ngslemr'ﬁ: oo olf! o s:flmu %ng?eggramels ‘ e :S";Cae'sssh:fe:"ﬁ'e'{;eﬁf:y's"lc‘gf'm“%';'g':):p‘:r'fyﬂz’v Lo
i il i avna Bansal (Inf im Resolution Pre bt
3203'3 Issuerd 7021?2 1: 2;);: ?SIS BB Registrigion N b M. IBBHISA Q0T 02T 1672058202314 188] [ers eetccnn bacouti Inbuof {fiates and wil convertther
e-issue of 7.81% Kerala rice egistration um er: st
5. | Kerala 1000 s ) 8 lpiace: New D. Date: 05.06.2026 et in DEMAT form for the purpose of transfer to the IEPF Authority, Upon such
2037 issued on April 15, 2026 | Basis iance, the original share certificates will stand automatically cancelled
v | FEe 1768 Kol S5 reo T ot sl b Corn o i ool | and it oot rontabo vt
2042 issued on April 15, 2026 | Basis Registered Office  Unit Nos. 238 & 237, 2nd Floor, DLF Galleia, . seyine| | i) In case of shares helg in demat form : The shares will be transferred to IEPF
Re-issue of 7.86% Madhya | Mayur Placs, Moida Link Road, Mayur Vihar Phase, Extension, Delhi — 110091 4 NSO for ramoley Authority by way of Corporate Action. B
N Price - > . e-voling, Kindly note that all future benefits, dividends, if any, arising on such shares would
1200 Pradesh SGS 2042 issued on Basis Naotica is hereby given that the following share certificates have been reported as R s o ethraugh| [ be transferred to [EPF Authority.
6, |Madya April 15, 2026 Idoewmlupiaoe: and e wgpa"hyln(ah‘ﬂt:\?lsﬁue dulnélcﬁw certificate 10 ”a“;ﬂw 1| oo ot hat b el o <ot e e hugh vl s v b A2H | | o may further note that this notice and the details uploaded by the
Pradesh Re-issue of 7.90% Madhya | . w\f‘i ﬂgmﬁmm:w:k;m\gh&mﬂ:; hersal atic o 4 ol aavcst Mamg‘,: Company on ts website should be considered as adequate notice in respect of
600 Pradesh SGS 2056 issued on B — VGIOAVN issue of the new share certificates by the Company for the purpose of transfer of
apri 15, 2026 | B2 et | o [ Moiotsnares | amer | DSUecveNos | e Seeion 030t Compareshe 2015 shaes 10 he EPF Aulhorty, pursur 10 th Rules. ‘
. Yield I 6315 | 1762851 | 1782875 | |Thedetalled procedure for remote e-voling and attending the AGM through VG/OAVM s prvadea] | You may be pleased to note that the Equity shares transferred to IEPF Authority,
7. | Manipur 300 16| Basis ) including the benefits accruing on such shares, if any, can be claimed back from
il HIH | SE0s | SRI0Y i, Meeriers may refer the IEPF Authority upon following the procedure prescribed under the Rules. The
8. | Mizoram 100 15| Yield 18 140025 | STORE81 | STORG08 | |Ouesions (FAQs) and ewoing vir manua avaiale uncer he connica secion off | Rules are avalsle on the website of the IEPF Authory at vankieptgown.
Basis % oo | 131077 | Teorngg | |Menevommgnsdlmmor contactNSOLatlolies o, 1800-222-990, Incase, ‘matter and the Rules, they
e-issue 0f 7.69% Tamil Nadu | who have n y jstrar i i
Re-i f 7.69% Tamil Nadk ‘may contact the C sReg istrar and Share Transfer Agents, Bigshare Services
1000 S5 2033 ssued on June 03, | T1CE 2@ 16352021 | 16392046 | |ovsCamgary may regete s seme it ne Resarand e Transirgentfne Company | | private Li ited, Office No $6-2, 6" Floor, Pinnacle Business Park, Next to Ahura
2006 | BeSIS R e 10 78302047 | wifgazoti’] | Marmosens!boickg shaies: it dareliriataad fomn. ey, upd it Wil e-oal ackirscsal it e Cemre Mahakall Caves Road Andherl (East) Mumbai — 400093 Con(act Nos. :
i
i i 5 16382057 | 16302061 o
o |uminas | 1000 | Sesomssmmmtonameds | T - 1 16992068 | 16352062 | s s e FrWoimam Liiss
: .| Basis Sd/-
2026 0 2e41769 | parign | feoibey Seelind vk kst Place: Mumbai Ami Purahit
S :
oisse Of 7.60% Tami Nadu | a 2011519 | 2601838 | [Pt 9 G P e e, St 4l 22005 My ate: 08.06. ompany Secrelary
Re-i f 7.80% Tamil N: Price o jary: Date: 08.06.2026 Ci Secrel:
500 SGS 2041 issued on June 03, By 10 22411839 | 2447184 | [Phone:491-124-42845781408456014284502
Basis E-mail [T v
2026 &
5 24411849 | 24411853 By order of the Board| IMPORTANT
700 12 :E'_d 7 24311851 | 24411850 For Aravall Sscurities & Finance Limitad] it care is taken prior to acceptance of advertising
asis 844 iti i ify i i
10. | Uttar Pradesh 124 1130835 |31047910| 370349253 | ptace: G ibiaeiy | COPY: itIs not possible to verify Its contents. The Indlan
1000 2 Yield o 15 e ns"’zm (Company S and Complance Offcen] Express (P) Limited cannot be held responsible for such
Basis L S0034644 | 7406650 | 7405689 L Lol .k L contents, nor for any loss or damage incurred as a
Total 14,800 L 90034645 | 7405560 | 7405609 result of fransactions with companies, associations or
50 90169895 | 12910300 | 12910349 individuals advertising in its newspapers or Publications.
TOTAL 1680 We therefore recommend that readers make
(E-Kuber) system on June 09, 2026 (Tuesday). Individual investors can 7 =g necessary inquiries before sending any monies or
place bids as pe_rtpe non-competitive scheme through the Retail Direct portal awu“’:mm Kothari entering into any agreements with advertisers or
(https://rbiretaildirect.org.in). Date 08.06.20%6 otherwise acting on an advertisement in any manner

For further details, please refer to RBI press release dated June 05, 2026

201, Belvedere Road. Alipore, Kolkata - 700 027

whatsoever.

(Friday) on RBI website www.rbi.org.in " - -
| Shareholing patiern of the Issuer before-and affer the preferantial issus Regulation 163 (1) (d) of ICOR 2018
“Don’t get cheated by E-mails/SMSs/Calls promising you money” P v’lnfr.\ Led. Citsgory # Pre-Issue Shareholding | *Post-lssue Shareholding
vV RA Number of %of | Numberof | fof
FORM A Pcm Mo Llrmsrmsﬂt:l‘:g' shares held | shareholding | shares held shareholding
PUBLIC ANNOUNCEMENT 2 5, Opp: Gurudwara, Behind, OBC PROMATER , GROLD: |
(Under Regulation 6 of the Insolvency and Bﬂ""““"” Board of India (Insolvency ‘Andhra Pradesh - 520008, . Promoter & Promoter Group 45349040 2149 | 5.96,14.290 2134
FOR THE ATTENTION OF 'rns ananons os i i
PRIMEZONE DEVELOPERS omhgles = 2 | =
RELEVANT pAnﬂcuuns An Edtiontriary Genorsl Noetig (EGMF) of (o Mosiberd of PN Info Lile (e ‘Compary?) s sabeduled . hkl on (Tetal Promelars halding 45348040 2049 | 598,14,200 734
Saturday, June 13, 2026 at 11 ou AM. (15T) through Video Conferencing ('\tc ) /[ Other Audio Visual Means ("OAVM'), The |NoN. PROMOTER GROUP
1, fame of corporate dettcr _____/PRINEZONE DEVELOPERS PRIVATE LMITED| Notice of the EGM (‘EGM Holics") was dispatched to the sharskolders af the Campany on May 21, 2026, n dus complance with | oo IER GROU
Date of corp: 07.02.2011 the provisions of the Campanies Aet, 2013 and rules made thereunder, read with the applicable circulars issuad by the Ministry | Institutional Investors
3 y under which corporate Registrer of Companies, Delhi of Corporate Alfairs and the Sacurilies-and Exchange Board of Indla Camnhsud wards and exprassions used bul rot defined | Foreign Institutional Investors. E P -
debtor is incorporated / registered 8 herein shall have the same maaning as assigned 1o them in the EGM Neti Body Carporala B7EBGEE0 s Tsaraaan FTED]
4 [Corporate ety No./Limited Labity |yt con oo This Cormigendum is being issued o amead and supplament the Exp\ﬂ!\ilaly Staterent annoxad to the EGM Notica, pursuant |t~ P :
Identification No. of corporate debtor fa the prowisions of the Securifies and Exchange Board of India {lssue of Capllal and Disclosura ulations, |Nor- Institutional Investors = ~ & 5
5. | Address of the registered office and _[106-110, Main Markel Sector8, Urban 2018 (*SE8| ICDR Regulations). The following amandments | addilions are hereby made 1o the Explenatory Stalement in |NRVOCBs 4982719 233 4982719 178
principal offc (i any) of corporate. [Esfate, Kaml, Haryana-132001 respect of tiem No. 2 (lssuance of Convertible Equily Share Warrants on & Preferential Basis, for Gash] Cearing Hembors o T o 0
jebtor 1, AMENDMENT TO SECTION (s} - OBJECTS OF THE PREFERENTIAL ISSUE
; 4 ; Othars Including Putiic and Trusteas | 94871177 4343 | 58566177 818
5. |Tsolvency commencement date The existing Section (a) 'Objects of the Praferential Issue’ in the Explanatory Statament in respact of Itam Na, 2 Is hereby
" | respect of corporate debtor 5 062026 amendeg and substituled with the following: Total Public holding 16723576 7651 | 220458326 7866
{Estimated date of closure of insolvency Tha Company proposes la raiss funds aggragating up lo Rs. 48,87 50,000/ (Rupeas Forty-Nine Crore Eighty-Seven Lakh Fifty | Total 213772616 100.00 230272616 100,00
7. res;m‘tggma;;oss sure of NSOVency | g1”o 2006 Theusand only} thraugh issuance of Convortie EAully Bhors WATTouis an & ok auial bGSK, or Gaal. Tha nel prousets 2, ADDITION OE SECTI = =3 = 0P L0
3. [Name and reglslraﬂon number D' he|Mr. Hemayﬁh:‘:ﬂeyﬂ raisad Immplhar Preferantial Issue shall be ulilised for the follewing purposes: ‘ § ULA i 3
nsolvency 19/2017-2018/10457 Bk | Bttt Ok te bl L, % of Total 1ssue Size | The folowing disclosure is hereby added to the Explanalory Sttt n réspect of e o 2 pursuant
0 - - 1| Working Capial of the Company Rs. 343 0% to Requlation 163(1)(} of the SEBI ICDR Requlation:
9. [Address and e-mail of the interim SCO-818, st Floor, NAC, Manimajra, 2 | General Gorparate Purposes s 12.46.67.5000 5% The currant status (pre-preferential issue) and wupused status (post-preferential issug) of the proposed
resolution professional, as registered | Chandigarh- 160101 e T R = ‘alotices 23 Promoter or Non-Promoter is sel oul below
with the Emall: hejetley@gmail.com Issue Rel xpenses s, -
Mobile No. 90417-00000 Total Rs. 49.87.50,000/- 100% ::’ e of w'::-;:]'“ c;'rr‘anl Fl;&:::ﬂ Remarks
1 atus
[0-[AGress and email o be used for [SCO-818, 1st Floo, Above Yes Bank, Note: Tha ab indicalive. The actual deploymant of funds may vary based on busines Frgprona it Proposed fo| (Pre-lssue] | (Postlssus)
cortespondence with the interim INAC, Manimzjra, Chandigah-160101 markst conelticns, an the timing and quantum of The fundk e Allotted i I
resolution professional E-mail: cip.primezonedevelopers@grmal.com Warrants are exarcised by the allottees and the balance 75% af the issua price i received by the Company. The Company shail |1 | Pinnamaneni Estates Private. 13665250 |Promoter | Promoter No change in status,
[Mobile No.-98759-21490 disclass the ctual ufiisation of proceeds in accordance with the sppiicable provisions of the SEBI (LODR) Reguiations, 2015 | | Limited =5 e I e R e B
1. [Last date for submission of claims | 19-06-2026 2._ADDITION OF SECTION - PRE AND REFERENTIAL ISSUE SHAREHOLDING PATTERN OF THE ISSUER |2 | Krishna Karhik Pothur 1835000 | NorPromalar | Nan-Promatsr | Na changs in status
12 [Classes of creditors, f any, under dlause 1 3 | Codamasalc Systems Privale | 30,00,000 | Non-Promoler | Nan-Promoter | No changa in siails|
(6) of sud-section (6A) of section 2.\ ottt ciace es)- Homebuyers. i respect of Hlem No. 2, pursuant to Regulation 183(1)(c) Limiten
ascertained by the interim resolution (s v ofthe SEBIICDR Regulatons: | Frosibond Private Limited Z5.00,000 | Non-Promoler | Non-Promater | No change in stalug|
The Pre and Post Preferential Company (on a fully diluted basis, |5 | Eastern Pocket Software Privaie | 32,00,000 | Non-Promolar | Non-Promoter | No changa in sialus
13, [Names _of Insolvency Professionals|1. Mr. Deepankur Sharma assuning full xercise and conversicn of all ,65,00,000 mesruhle Ecuity Share Wartents nlo Equly Shares} s as under: || Limied
dentified to aCl o Authorized[RegNo: Note: Pre-ssue aully dil anall 9,86,64,284 partly [© | Flamingo information Privata 2800,000 | Non-Promoter | Non-Promatar | Na change i Status,
ediors in  dla - 02113419 a Jotied, Fabpuary 23, 2026, Tl 213772616 || Uiton skl ! i
(T rames oreachlass é:ﬂf;}lwéﬁam@%ﬁg&‘gs loor, 9 . Post-issus fully diluted capital fupon full Gon al Wlffﬂﬂ!s.'f 26,02,72,616 equily sharss, 7| Greal Origin Tech Py, Lid. 28,00,000 | Non-Promater | Non-Promater | No chenge in status
Email: despankursharma@yahoo.com Sv.[Name of Proposed Allotiee | Category | Wo.of | Pre-lssus | Pre. | Postlssue| Post: Statws | | £ | Hazelhood Solutions Put. Lid 2300000 | Non-Promoler | Nan-Promoter | Na change in stafus
[Contact No: 99881-15808 Warrants | Equity | [ssue | Equily | lssue Post | g | Rosepetal T Solutions Frivate 21.00,000 | Non-Promater | Nan-Promoter | Na change in status.
2 M. Khushvindor Singhal Shares | % | Shares | % Assuo Limited
Reg No: (Fo) [“;‘:“1‘“" 30 | Ezemode Consullancy Privals | 25,00,000 | Non-Promater | Non-Promoler | Na changa i stalus
1BBUIPA-002/IP-N008B8/2019-2020/12833 St Limited
[Address: House No. 399, Sector 12-A, 11 | Adhigam Software Private 2800000 | Non-Promolar | Non-Prometer | No change in stalus
Panchkula, Haryana-134112 1 [Plnnamanen! Estates Privals Promoler | 138,65,250 | 44571 428 | 20.85% | 5.64,36,678 | 20 65% | Promoter ik
Ematili t\ﬁirggg%ﬂ:“@aggﬂozﬂé?m 2 :"“" ed e e i 33,10,000 12 | Metoza Innovate Privale Limited | 22.08,000 | Nan-Promoter | Nan-Promoter | No changa in stalus
o e Kb 2 |Krichoa Kartik Pothur____ | Non-Promolar | 16,5,000 | 13,15.000 | 0.06% | 3000.000 | 1.18% | NonPromeer | [T spcnl Enginasring Consiracion | 26.00,000 | Non-Promoter | Non-Promoter | No change in status
R'eg'Na iv Khurana 3 | Cademosaic Systems Privale | Nan-Promater | 30,00.000 0 0.00% | 26,00.000 | 1.07% | Non-Promeler Put. Ltd
: Linited T - T
BBUIPA-0011P-P00126/2017-18/10268, L B | ol el |l | 14 | Chausa Technologies Pvt Lid. | 2800.000 | Non-Promoter | Non-Promoter | No change in status.
. Sector 1B, Chandigarh 4 | Frostbond Privele Limited Non-Promter | 25,00,000 4 |D00% | 5200.000 | 0.83% | Non-Prometer | g5 | tani Sofiware Technologies Pyt | (31.00,000 | Nan-Promaler | Nan-Promoter | No change i status
“knurana@gmail.com 5 |Easter Pockel Software Private | Non-Promoter | 3200000 | 0 | 0.00% | 2600.000 | 1.14% | Non-Prometer | | | Lid.
9815547399 Limitad 16 | Winslet Tech Privale Limited 2400000 | Non-Promaler | Non-Fromoter | No changa in status
4. |(@) Relevant Forms and @Weblink: 6 [Flarmingo Information Private | NonFromolar | 2800000 | G | D.00% | 29,00.008 | 1.00% | Noa-Promoter | |17 | Saivear Trading Private Limbed | 27,08,000 | Non-Promotar | Nan-Promoter | No changa in staius
(b) Details of authorized ibbi.govi Linitad %8 | Jivka Clotning Private Limited | 2408750 | Non-Promioter | Non-Promater | No changs in status
are available at: Please refer Note 1 given below for 7| Great Orgin Tach Put.Lid. | Non-Promoler | 20.00,000 | 0 | 0.00% | 2800.000 | 1.03% | Men-Prometer | [ig T Consinicipeak Buiders Prvate | 32,00,000 | Non-Promoter | Non-Promoter | No changa i Statls
agpgcalb!leb'"ﬂs 1320 8 | Hazelhood Solulions Pt Ltd. | Nan-Promater | 28,00 000 0 0.00% | 21,00,000 | 1.00% | Mon-Prometer | Uimited
(b) Detais are in (13) above. 9 |Rosspetal T Solutions Privale | NonFromoler | 2100000 | 0 | 0.00% | 25.00.000 | 0.75% | Non-Prometes | | 20| Genge Ghanathe 250000 | Nor-Promaler | Non-Promater | No change in status
Nolice is hereby given that the Hon'ble, Nalional Company Law Tribunal, Chandigarh Liniteg 21 | Sneha Ghanathe 280,000 | Non-Promaler | Non-Promater | No change i stats
he Corpor 10 | Ezemode Gonsufncy Private | Nan-Prorfler | 2500.000 | 0 | 0.00% | 26.00.000 | 0.88% | Non-Prometer | |22 | Sanal Ghanathe 240,000 |Non-Promater | NonPromatsr | No change i status
ited 3 Limited
: 23| Suni Ghanathe 300,008 |NonePromatar | Non-Promater | No changa n statis
The Creditors of Primezone Developers Private Limited re hereby called upon to submit T Tadgan o FaE e o) (R [y prpreyre) FrerYa) PrESEoT A0 2000% 4 Pange . A
their claims with proof on or before 19th June, 2026 to the Interim Resolution Professional Lm\li‘;d 2 s 4 . 2 | St f:""' Hondogl 260.000 | Nor-Promater | Non-Promater :n changs in status.
25°| Artultl fi e Limited | 32,00 000 Nan-Promater change in stall
ﬂfmeﬂddfes?"‘;z'[‘:)r:dBQB‘HS‘GH‘WNO 0. . WAl 12 | Maloza Innovale Private Limilad | Mon-Promoler | 22,00,000 [] 0.00% [ 26,00.000 | 0.78% | Non-Prometer | | a:;;p.::s:;y Ll R‘:‘E -l e | Man ; N:_m J\:E n sl ::
e ooty oty R e - = - ] saghi [t onProotyr | No chan
athorC 13 [l Engraseing Consvuston | Hr Pomoler | 2600000 | 0| 0.00% | 200000 | 0.83% [ NewPrometer | [T o Gt S TR e i i satic]
| credi I listed "heeano 12, shallindicate - 28 | Sarvesh Kumar 50.000 | Non-Promater | Nan-Promater | No changs in status
its choice of authorized representative from among the three insolvency professionals M | Chavea Technologles Pid. Lid, | Non-Promater | 28,00.000 a4 | 31.00.000 | 1.00% | Non-Prometes -

15 | Mani Soltwere Technoloples Pl | Non-Pramoler | 31,0000 | 0 2400.000 | 1.11% | Non-Prometer | Furthr, I Is hareby confirmed thal none of the 28 propasad allotiess shall, indrvidually ar collectively.
in Form CA. [ acquire canirol over the Campany as & resul of e proposed Preferaniial Issuz. The existing Promoers of
The submission of proof of claims should be made in accordance with Chapler IV of the 16 | Winslet Tech Private Limted | Non-Promoler | 24.00,000 | 0 | 0.00% | 27,00.000 | 0.86% | Non-promeses | [1° COmPany shall continue fo be in control of fhe Company after the Preferential Issue.

Insolvency and Bankmplcy Board of India (Insolvency Resolution Process for Corporate 17 | Satvasr Trading Private Liniled 00 0 0.98% 4. YALUATION REPORT
2016, The proofof y g = e s = The foliawing disclosure is hereby added 1o the Explanatory Statement in respect of llem Na. 2, pursuant
i claim . 38: B Dol Fige eneata Linlc. |} B o AL (. - Ak w6t | o Regulation 183 {2) of ICDR 2016
Note-1 19 | Constructpeak Builders Private | Mon-Promaler | 32,00.008 a D.00% | 250,000 | 1.14% | Non-Promoter | The Cerfificale issued by A Semesh Rao., Registered valuer. certifying thal the preferential issue is heing
¥ Operational C I Linted made in gccordance with the requrements contained In e SEBI ICOR Regulations wil be made svailable
FomC:for Clams by Financa Credtors 20 | Gangn Granate Non-Praméiar | 250,000 o |00 | 280000 | 000% | RoPromwe | erinspecionty e mambers duing he eaig nd wi o be e avie umaonmpangfs uabste
will be accessi i
Form CA: for Claims by FinancialCreditorsina Class |21 | Snsha Ghanathe Hon-Promater | 2,40,000 a 0.10% | Non-Prometer | inira.14-05.2028-aatie-final pd
Emgfgr'f'a‘"‘swwmk"‘e"a"dE"‘P‘“Yees 22 | Sunal Ghanatne Mon-Promater | 240,000 0 0.08% | Non-Promoter | This Corrigandum to the EGA Notice shall foiri an integeal part of the EGM Molice, which has already been
i Nan-Pramalar :mulalad 1o the shareheiders of the Company, and on and frof Ihe date heraaf, the EGM Nalice shall always
FormF: for C L RO = SRR | A g 0.173%. | Non POMOT | 5 o2 in conjunction wih tais Cortigendum. This Corrigendum isalsa being published n Financial Express
issic 24 | Sidharth Rahul Nandagii Mon-Promotar | 2,60,000 a 0:08% | Non-Prometer :Epgnsn languags}, and Sakshysm daily (Telugu language) and will also be made available on tha website
ly query 35| Aruttas Suppies Prvate Limiea| Non-Promoter a T14% | Non-Promoar | 0f the Company a1 www.pwirira.com. All other conients of the EGM Nolice, save and excep! s modied
can be resolved immediately. s 26 | Boppud Sehsagii Reo Non-Pramoter | 2.00,000 o 0.07% | NonsPr or supplemented by this Corrigendum, shall remain unchanged Estniiia m T
Hemanshu Jetley 27 | Manwl Gupla Non-Pramoler | 50,000 a 0.02% | Moa-Promater ¥ PVV Infra Limited
(Reg. No. IBBUIPA-001/IP-P00219/2017-2018/10457) 28 | Sarvesh Kumar Nor-Promoter | 50,000 a 0.02% | Non-Promete: pie v srairel
Date: 08.06.2026 Interim Resolution Professional in the matter of Total ,65,00,000 lace: Vijayawada sh Kumar
Place: Chandigarh s Primezone Developers Private Limited une 06, 2026 Company Secretary & Compliance Officer
> 00 @ .00 © epapetinancialexpressicomgy @ @ New Delh .00 ©
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andfor tothe same, please refertothe P titled “Risk Factors” beginning on page 22 of the Prospectus.
The Equity Shares have not been and will not be reglstered under the U. S Secumles Act of 1933, as amended or any state secunnes laws in me United S!a!es and us
US. -

~ con .
Procedure” on page 263 of the Prospectus. The are advised to refer to the Prospectus for the full text of the Disclaimer BSE. For this | [ Sr. | No. of Shares % to lotal | Total No. of Shares applied in | % to total | No. of Equity Shares | Ration of Total No. of
Issue, f India Limited. lingi before June 08, 2026* no applied for applications received each calegory Allotted per Applicant | allotiees to |shares allocated/

‘Subject ('BSE SME"). || (Category wise) applicants alloted
0 > it 3 i ;
nchor May 29, 2026. 13 Anchor Investor 13 Anchor Investors for 42000 0.01 210000 3000
22,74,000 Equity Shares and the aggregate amount collected from applications made by such Anchor Investors was Rs. 33,88,26,000/-. Out of the total 13 Anchor Investor 44000 0.01 88000 3000
Application Forms, Nil Anchor Investor Application Forms were received from Domestic Mutual Funds (applying through Nil Schemes) for Nil Equity Shares. A total of 13,36,000 46000 0.01 92000 3000
Equity Shares were allocated under the Anchor Investor Portion at Rs 149 per Equity Share (including a share premium of Rs 139.00 per Equity Share) aggregating to Rs. 17000 17000 3000
19,90,64,000/- 48000 96000 3000
The Issue (excluding Anchor Investors Portion) recelved 2.90.704 Agpiicaions for 99.46,21,000 Equiy Shares (oefore techmca\ relections) resulting in 295.67 fimes 79000 98000 3000
subscription (i 50000 300000 3000
Detail of the 51000 204000 3000
Sr. Number of | No. of Equi Equity Shares Reserved | No. of times 54000 54000 3000
No. Gy Applications | Shares aqggl:zd B per Prospectus | Subscribed | Amount (7S 55000 007 110000 X 3000
1_|Qualified Institutional Bidders (excluding Anchors Investors) 129 20,04,09,000 8,92,000 224.67 29,86,09,41,000.00 56000 0.01 112000 .04 3000
Non-institutional Investors 60000 60000 3000
2 (More than 2 0.2 milion and upto 21 milion) 21,706 6,96,00,000 165,64,000 4450 10,37,04,00,000.00 51000 51000 3000
3_|Non-institutional Investors (above 1 million) 33,602 25,38,44,000 2,24,000 1,133.23 | 37.82,27,56,000.00 62000 62000 3000
5_|Individual Investors 235266 47,05,32,000 4,48,000 1,050.29 | 70,10,92,68,000.00 64000 64000 3000
6 _|Market Maker 1 2,36,000 2,36,000 1.00 3,51,64,000.00 66000 66000 3000
Total 2,90,704 99,46,21,000 33,64,000 295.67 1,48,19,85,29,000 67000 34000 3000
Final Demand 68000 36000 3000
A y 70000 40000 3000
Sr. No. Bid Price No. of Equity Shares % to Total Cumulative Share Total Cumulative % of Total ;gggg lgggg gggg
1 141.00 13,09,000 0.13 13,99,000 0.13 77000 54000 3000
2 142.00 1,83,000 0.02 15,82,000 0.02 80000 80000 3000
3 143.00 88,000 0.01 16,70,000 0.01 81000 81000 3000
4 144.00 71,000 0.01 17,41,000 0.01 88000 001 176000 3000
5 145.00 423,000 0.04 21,64,000 0.04 91000 0.01 162000 3000
B 146.00 57,000 001 2251.000 001 e e 2
7 147.00 4,61,000 0.04 27,12,000 0.04 119000 001 238000 3000
8 148.00 9,28,000 0.09 36,40,000 0.09 120000 120000 3000
9 149.00 1,07,37,08,000 99.66 1,07,73,48,000 99.66 125000 125000 3000
Total 1,07,73,48,000 100.00 100.00 128000 128000 3000
The Basis of Allotment i being BSE Limited 04,2026. 134000 001 402000 3000
1 . 135000 0.01 270000 3000
The Basis of Allotmentto the Individual Investors, who have Bid at cut-off Price or at or above the Issue Price of Rs. 149/- per Equity Share, 7 :zgggg o ?ggggg gggg
BSE Limited. The category has been subscribed to the extent of 296.28 times. The total number of Equity Shares Allotted in this category is 1,564,000 Equity Shares to 732 7 180000 180000 3000
successful applicants. The details of the Basis of Allotment of the said category is as under: 7 189000 189000 3000
SI | No. of Shares Applied for | No. of Applications | %of | Total No. of Shares apnllad in| %to No. of Equity Shares | Ratio | Total No. of shares [74 200000 0.01 200000 3000
[no| (Category wise Received Tolal each categor Total | Allotted per Applicant | | _allocated allotted | 202000 202000 3000
1 2,000 231,693 100.00 46,33,86,000 100.00 ,000 3:889 15,64.000 7 269000 269000 3000
TOTAL 2,31,693 100.00 46,33,86,000 15,64,000 [77] 273000 273000 3000
2) AboveRs. 2L .10 Lakhs (After [78 290000 290000 3000
The Basls of Allotmem 1o the Non-Institutional Investors, who have Bid at cut-off Price or at or above the Issue Prlce of Rs. 149/~ per Equny Share was finalized in | | 79 | 296000 296000 3000
imited. The category 06.63 times. of Eq i52,24,000 Equity 312000 312000 3000
Shares to The detalls of yis as under. 336000 336000 3000
Sr. | No. of Shares applied Number of o5 1o total]| 102l No. of Shares T, ", © T No. of Equity Shares [ Rafion of allottees | Total No. of shares 341000 341000 3000
no | for (Category wise) |applications received applied in each category Allotted per Applicant | to applicants allocated/alloted 368000 368000 3000
3000 19203 8961 57609000 83.87 3000 67:19203 201000 9000 share will be allotted to unsuccessful allotees from Sr no. 5t0 83 = 9000 snares in rauo 0f3:755 9000
4000 931 434 3724000 542 3000 3931 9000 1000 Additional share will be allotted to successful allotees from Sr no. 1 to 8: 1000
5000 a7 195 2085000 3.04 3000 1417 3000 Total 33357 79000 448000
6000 878 5268000 7.67 3000 3:878 9000 ) (At
2?33:3 e hare M"zzeaazugned - Sucf:; SJHI Tmes '?:;'t‘;sara"gug o4 233% TITITS Invatio ot 2: 7 5 ;2')0”00 Alotment to QIBs, who have big at he ssue Price of Rs. 149/~ pr Equy Share or above, has been done on a proportionate basis n consttation with BSE Limited. This
category to1he extent of 224.6738 fimes of QB portion. As per the SEBI Regulations, Mutual Funds were Allotted 5% o the Eqully Shares of QIB Portion
3) Above Rs.10 Lakhs (After availablei.e., 45, £.,8,47,000 Equity Shares on
The Basis of Allotment to the Non-Institutional Investors, who have Bid at cut-off Price or at or above the Issue Price of Rs. 149/- per Equity Share, was finalized in a proporuonale basls The (o(al number of Eqully Shares Al\aned in the QIB Portion is 8,92,000 Equity Shares which were allotted to 112 snccesslul QIB Investors. The
consultation vith BSE Limited. The categor 562,45 times. q 448,000 Equity
Sharesto llotment of yisas under:
Sr. | No. of Shares Number of % to total | Total No. of Shares appliedin | % to total | No. of Equity Shares | Rationof | Total No. of | Caleanry I EES/BANKS I MES) I Ic3 I HBEGS I LE I EEGE I s I Ll |
for | applications received each calegory Allotted per Applicant | allotiees to | shares allocated/ (a8 102000 | stoo0 | 7o | teooo0 | 3es00 | 163000 - 892000 |
applicants alloted 5) AIIacannn (n Marlwl Maker (Aﬂer Technical Ha]ecnnns & WlmdrawaI) The Basls of Al\a(mer\l to Market Maker who have bid at Issue Price of 2149/ per Equity Shares or
31204 93.55 218428000 6.69 3000 140:31204 420000 0 ed 1. i.e. for 2,36,000 Equity Shares the total number of shares allotted in this
758 .27 6064000 3000 9000 ca(egory is1Eq - The categor i
379 Kl 3411000 3000 6000 St. | No. of Shares applied ‘Number of %to | Total No. o Shares %10 | Proportionate shares | Ration of allotiees to] Total No. of shares.
261 .7 2610000 . 3000 3000 no | for (Category wise) | applications received | total | applied in each category | _total lable applicants allocated/allotted
76 836000 .33 3000 1 236000 1 100 236000 100 236000 1 236000
62 744000 . 3000 TOTAL 1 100 236000 100 236000
65 845000 .34 3000 6) Allotment i
108 1512000 I 3000 The Company withthe BRLI 13,36,000 Equity 13 Anchor Investors at the Anchor Investor issue price of Rs. 149/- per Equity Shares in
480000 .19 3000 accordance wil fthe QIB Category.
416000 17 3000
714000 28 3000 [caTeGORY [ Fis/eanks | MPs | s | weres | AMF | FPFPC | ves | ToTAL |
504000 2 3000 [AncHoR | 1ss000 | - - | 1esoo0 | 634000 | 430000 | - | 13ss000 |
gégggg gz gggg 1E'hehBoam s! Dlrgcstgrs of our Gompany at its megting held on June 04, 2026 has taken on record me basns of allotment of Equity Shares approved by the Designated Stock
- xchange, beint TheAllot
693000 28 3000 orsast uriher, Insiructions o the SCSBS have been dispatched/ malled for fund nt
220000 09 3000 onorbefore June 05, i i June 05, 2026. | h i
253000 1 3000 Registrarto the Issue at the address given below. The Equit ful before June 05, 2026 for credit into the respecllve
9 216000 .09 3000 fici 1o validation of the i d. i obtaining the listing from
il . 275000 11 3000 BSE Limi the Equity June 08, 2026,
Fi0 : & 31500 7 it o : a4, 228 Pt
28000 5 02 224000 00 3000 (__INVESTORS, PLEASE NOTE )
29000 1 29000 . 3000 ‘The details of ite of the Registrar SERVICES PRIVATE LIMITED at com
30000 17 510000 .2 3000 Alfut may kindly gistrarto the | full name of the Fil 3 of the Application Form,
31000 5 155000 .06 3000 number and Bank il ‘the Registrar given below:
s z . - S0 BIGSHARE SERVICES PRIVATE LINITED
= Address: Office No. S6-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri East, Mumbai - 400 093, Maharashtra, India
34000 ikl 374000 15 3000 Tel No.: 022-62638200
35000 ! 255000 18 3000 Email: ipo@bigshareonline.com
36000 180000 .07 3000 . .
37000 222000 09 3000 Investor Grievance Email: investor@bigshareonline.com
35000 35000 02 3000 Contact Person: M Rajesh Kumauat
39000 001 156000 06 3000 SEBI No:
0On behalf of Board of Directors
FOR, MERRITRONIX LTD.
Sd/-
Place: Hyderabad, India Ms. Mandava Swathi
Dae: June 05, 2026 Company Secretary & Compliance Officer
THELEVEL OF SUBSCRIPTION SHOULD NOTBETAKEN T0 BEINDICATIVEOF EITHERTHE MARKET PRICE OF THE EQUITV SHAREON LISTING ORTHE 'ROSPECTS OF LTD.
g RITRONIXLTD. subject receipt of market other tomake an iniial public offer of its Equity the Prospectu: R of Companies, Hyderabad on June 04, 2026 and thereafter
with SEBI and the Stock Exchange. The Prospectus is avallable on the wehsl(e 0of BSE SME at https:// bseindia. data/all-upcoming-issues-ipo and is available on the websites of the BRLM at www.gyrcapitaladvisors.com. Any potential investors should note that investment in equity shares involves a high degree of risk
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